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CENTRAL AO"INlSTIATlVE TRIBUMAL 
ALLAHABAD BENCH, ·ALLAHABAD• 

I 

Allaha~ija . Qat•d 4th OaY of. Aupuat 1999, 

~ -· ! ' . ' Corut- Hef'"'ti1a l'lr.s •. · D~yal, A.1'1 • 

Hoh 1 ble "r.s.K. , Agarwal, . J.~~ 
' I 

o.a. •;z~/91 (Le•dine cc~·) . I 

J 

Alona. yl.th . o.A. 672/99, 673/99. 682/99 to 695/99 
I ' Along w1 th O,A, '101/99, . 1Gt/.fl,!+121/99 to "> 734/99 1 

Al90a v1th. O,A, 771/99 90d O,A, 821/?9 

Uijai Prakash Pand•Y 

aon of Sri R.o •. Pand'y 
r/ o7':J3/33B, l'teerapur, Allahabad 

I 

poated aa, sr. o.viaional. Accounta 
Provincial Div~on, 
Pratapgarh. 

• • Applican~. 
I Counsel ror the a~plicants- Sri R,P. 1Singn, . Adv, 

Uaraua 

·' 1,Union or . India througu the 
Secretary, Governaent or , India, 

I 
l'liniatry . or finance, New. Oelh~. 

I 

~.coaptrollar l Auditor Genera~, 
ot India, 10 Bahadur Shah Zafar ~arg, 
New Delhi, 

3. Ac~ountant Genera~ 11 (Al E).u.P, 
Allahabad. 

4. Executive Engineer, Praviaeion 
• I 
Div1aion. P.~.o. , Pratapgarh • 

' 

•• 
\ 

• • • Raepondenta. 

Counsel tor the reepondentaa- Sri Aait Sthalekar Adv 
• (for Reapandenta No.1 . to 3 l ind 

• 

I 
I 

O,A,672/Y9 ! 
I e.o. "1ahra aged 

aon or late Sri 

I 
I 
' 

• 

Sri K.P, Singh, Adv. 
(ror Reaponden~ . Mo.•), 

I . 

about 4'1 years 
y 

Sita Ram Pliahra, 
• 

• 

. I 

I 
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& • • - ...... .,.. 

r•ei.den t. or ra&2-a • ftu•t o~dgan_j • " 

Allal:aabad • . 1· 
•. • • Applicant. 

Counaal. ror t.ha applicanti 5ri A.v •. Sri~•etava Adv.' 
. ~ j Sri . R.P • . ~in , Adv. . 

~. I ' 

.. ~ · ! V•r•JI• 
I ' ' 

1 • . unien of ird.1.a . ~bzough t.h• . 
Secsatary ~ Govara•ea~ or lndiat 
IU.n.f.auy JJt financ•• Mew D•ltii• 

I 
I 
I 

I 
2 • . caaptzol.laa l Aud.A.tor Gan•t~l, 

1U BahadUz, Shah Zalar ... I'~· 

or India, 

Maw. D•li\f i · 
I 

3 ... Accountant. ' GanaEal. II (A+E) 

U.P. Allahab~. 

4. The Exec~tiva Engine•it 
l~rigation Oiviaion-J, 
Allahaba~. 

I 

I 
I 

I 

I 

r 
I 
I 
l • 

.... • • , Raapondenta. 

Counaal1 f .ol' te. . Rasporadantaa-srJ. Altit.· Sthalakal' Adv. 
. (Far ft9epanden~. No.~ •. 2 &3) 

• 

I 

O,A,b7lJ9? 

R.s • . Pli.anr~ .on or Sri . J.P. fU:-•F• I 

aged abouti 49 yeaza. J 

r/o 23i47/14b, Shao Naga~, r 
• I • I 

Allanpu~, ,Allahabad.,. ·at preaaJlt 1 

poatad aa.;sr. [)i.viaianal Accountant.I 
PravinclaL Diviaian, Varana~. I 

I ,. I ... Applicant• 

tounaalrtor tha. applicant& Sri . R.P • . Siagh, , Ad~. 

. · Var..,e · I 

I 
1. Union ~t India1througb, the 

Secrat•11 .• . Gov-un•ant or : Indi .. t 
"inlatry . or Fi.nanca, . Neu, O.l~i• I 

2. Co•ptroller lAuditor · Genaral,or lndi~, 
10-&aha~Shah zaras "•~9~ N•w D•~ni • 
. ' 3. Accourtan~ G~neral 11 (AJiE) u,P~ 

All'"j•ba~. . I I 

4. Ex•ct.?UV•· En.91.neer I 
Provincial Divieion• P.w.o. Var-!anaal 

. I 
• 

Ji 
l ! 
I I 

I ' · I 
1 l 
I! 
I I 

·.1 
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Ii 
11< 
I 
I 

' 
I· 
r 

" I'! 

1 
I • • .Reepondant 

Couna•l for the l'!•t1ondenta :-Srj,Aa~t Sthal•kai- Adv. 
· (For /reaplladeat. . No.1 . to 3)& . I 

. . . 
• 

: :u K(P._Sin~h; ~dv . ~D~ r~~·~rj 
:~~~;:::::::::=:::.==:~------=~~~~-=-~---~_::._·~·· ~r ·~---~~ . .... -- - --
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O.A.682/99' I 

~ .-

Rajeev Kuaar Sankar 
I 

ao~ of Sri Har~ Lal Sankar, 

89 Kala- danda• Hi .. atgan~, 

Allahab•d• . 

Counaal r.or the . •J>P.tlcantl-
• 

Var•\J• 

• 

I ' 

, 

I 
I 

• • A.,plloan'-• 

Sr~ K.s.I Ratbora, Adv. 
' 

1, Union or India• through Accountant Ganaral• 
U, P. Allahabad. 

' 

• 

\ 

11: 

:~ ' • 
, I 

l 
• 

l 
I 

2. Oep~ty Accountant General (~orka)~A,G.U.P, . Allahabad, j 
3. Superintendent Engineer 'at or Wu.l'ke, 

Flood work Div.aton, Gonda, 

4, Executive Eng~near, I l P. Oiv•aion, Banda, 

, . , • I Ra apondanta • 

Counaal tor ~he reapondanta'• Sri Aait Sthalakar Adv, 
(For Reapondant No•j to 3) 

Sri K,P, Singh, Adv, 
(Far Reapondant No,4) 

O,A,b83/99 

Girija Pat.1 Snukla aged 47 yea~a 
aon or Sri . Triyugi Narain Shukla, 
reaidant ot ·Babina R .. d, Niya•at Chak, 
Gorakhpur and posted aa Oiviaianal Accounta Otticer, 
Grade-I, in the office of the Superintending 
ot tJOrke (B,), 
Conatruction Divaion, P,w.o, 
Gorakhpu~. 

• • Applicant, 

Counaal for the .applicant'- Sri R,P. Singh, Adv, 

\lersua 
. 

1. Union ot India through: ~ha 
Sacratar~, GovArnaant of India, 
Pliniatry of FinaPca; Naw Dal~, 

2. The Coap\rollar & Audi~or Genera~, 
ot India, 10- Bahadur Shah 2atar ftarg, 
New Oelh~ • 

• 
3, Accountan~. General 11 (AlE) . u.y. I 

Allahabad. 1 

l 
\\ 4, Tne SUperintenoent or ~rk•, 
~ Te•~· Diviaion (M.H.) Cona,ruction 

Contd .. , .• 

• 

• 
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P.w.o. 

• • R••t1e1Mlenke I , 
Counee1. tor tne Rea.,ondentas•Sri Allit ·Sthalekal' Adv. < 

(for Raapondent No.1 to 3) 

• 
Sri KePe Singh Adv. 
(for Reepondenl No.4) 

O,A,a84/9p 
~ . 

SeG• Pathak ' agad ab~ .39 yaara, 
eon or Sri R.N. Pathak, l"eaidant ot 
lll/3Pullad Houaing Sen•••, 
Narendra Nagar, Tanri Garhwal, praaent 
poeted aa Oiviaional Accaunta Otti~ar . II 

orrice at Execut~v• Engineer, 
Cenatruction D1v1a1on, Narandra Nagar, 
Tehri Garhwai, 

••• , Applicant. 

Counsel tor the applica1.t ~ SU.. a.~ . Singh, Adv. 

Var au a 

1. Union ot India througn ~na 
Sacra~ary Govern•ant of India, 
Pliniatry or final ce, Naw Oalht.. 

2. Co•ptro!lar 6 Auditor General, 
or India, 10- Bahadur Shah Zatar Plarg, 
New D•lhi. 

3. jccountarit General II (A&E) U.P., 
Allahabad. 

4. Exacutiva Engineer, conatruction 
D1viaion, Narandra Hagar, 
Tehrigarhwal, 

• • .R8apondanta. 
Counsel ror the reapoddentaasr1 Aal.t Sthalakar(Adv.) 

(For Raapondenta 1 to 3) 

Sri K.P. Singh Adv. 
(for Rea~c8•nt No.4) 

O.A, 685(99 

Pra•od Ku•ar Plani Tripathi aged about 39 yaara 
aonuf late Sri Awadhaah ftani Tripath1, r/o Aahok Nagar 

• 

1. 
' I I 

: I 
I • 

I 

• • I 

f 
I 

f 

I 

Colony, Baaaratpur Gorakhpuf. 
• •• Applicant. l 

~Counsel tor the aµplicanta Sri R.P. Singh, Adve 

Veraue 

• 

- I -, 

I } .. 
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• 

.,s-

1 • . Uni op ot l ndla through · the Secretary, -...... 
Govern•ent or lndla, . ~1niatry or finance, 

I 
New Oa lh~ • I 

2. toaptroller l Auditor . General,or 
10•Bahadur Shah. Zatar Marg, 
.. .... 0•1'1~. 

lndla, 

I 
~ ~ 1' 3. Accountant1Ganaral II (A &E) 

• 
U.P. A•lanabad. 

4. Tne Executive Engineer, 
Laghu . Sinchai . Khand, 

Gorakhpu~• 

' 

Counsel tor tha , Reapondentas- Sri All~t. Sthalakar Adv. 
{For respondent No.1 to 3) 
Sri K.P. Singh, Adv. 
(for Respondent No.4) 

o.A. 6Bta/99 

Ram Kamal Singh ao~ ot S1'1 R .. Subhag Singh, 
Resident or 739-M Old Poat ottice, 
Civil Linea, Baati. 
at present poatad in Construction On.I 
P.\il.D., Baati. 

• • • Applicant. 
Counsel tor ~he applicant: Sri R.P. Singh, Adv. 

Ver au a 

1. Union of India~ throug~ the Secretary, 
.Covornment. or India, Ministry or fine1c e 

New Oelh1 • . 
2. Comptroller & Audito~ General or India, 

10- Bahadur Snah Zafar Marg, 
New Delni • 

3. Accountant General II (A & E) 
Uttar Pradesh, Allahabad. 

4. The Execu~ive Engineer, 
Construction• ·Divia1on-I, 
P.IJ.o. Bast~. 

• •• ReaPondenta. 

~counsel ror the reapondentei-Sri Aait Sthalekar{Adv) 
(for ReepDltdent No.1 to 3) 
Sri R.P. Singh Adv. 
(for Raapondent No.4) 

Contd.· • . • 6 • 

... 

.. 

I• 

I 

-

) 
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O,A, 687/99 I 

K.c. Shar•a aged about 51 yeare 
eon or Sri(Lata) Sharda Praaad Snar•a, 
resident or 573 Nirala Nager 

I ' • 4 

Rae Bar~lly at preaant poated aa Senior DiviaiPn 
Accounta .,O(ticer. , Snuda. Sahayak Kh•nd 41 Rae Bare.illy . ~ . I . • ••• Ap~lican~. 
Counael .far th• a..,pUcant1- Sri R •. P._ Singh, Adv. 

I 

1. Union of India through tha , Secrat.ary 

Govern•ent Of India, "iniatry or Finance, 
Naw Dal~. 

2 .. Cu•ptroller l Auditor General.-of 
10 Banadur Snah Zafar Marg, 

New Oelh~ • 
• 

3. Accountant General 11 (A & E) U. 
Allahabad. 

4. Executive Eng~neer, 
Sharda Sahayak Khand41, 
Raa Bareil~y. 

lndi,, 

P. 

• • \ . Respondents. 

Counsel for the Reapondante:-Sri Amit Sthalekar,Adv. 
{for RaaµGndant Nu.1 to 3) 
Sri K.P. Singh, Adv. 
(ror Reapondant No,4) 

a.A. 088/~9 

Sureah Datt Pandey aged about 52 years 
son -of late Sri Chandra Snakhar Panday, r/o Vill~ge 
Paran Jot P~o. Manganj,, Sultanpur at praea~t 
poated ia the. off ice of the Executive Enginae~, 
Conatruction Oiviaion-2, Sultanpur. 

' 
• .Applicant. 

Counsel . for the Applicanti Sri R.P • . Singh, Adv. 

Ver au a 
1. Union· of India througn ~he . Secretary, Govarnaant of 

India, Miniatry of Finance, New Oalhl. 

2. Comptroller l Audi tor General of India• ~ 

10- Bahadur Shah Zafar ~arg, . Ne~ Oelh~. 

3. Acfountant General• II, U.P. (A .& E) 
Allahabad. 

1 4. Executive Engineer, Conatruct.ion Diviaion-2 
Sultanpur. 

• 
l . , • R•epondeni.e. 

Counsel ror . tne reepondentai- Sri Allit Stnalekar Adv. 
(For Reeµondant No.1 to 3) 
Sri K.P~ Singh Adv. 

. .. 

' 

• 

• 
~ : 
• 
i ' I 

' . 

I 

I , 
. I 

, 

• . # 
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o.A.689/99 

· Krishna Narain Tendon aged about 56- ye•ra 
eonot sri Jugal Klahore Tandon, 
r/o ?BU Janak Puri, . Ba~eilly, 

' ' 

Poeted ae Senior Olwleional Accounte Otficet, 
Dtr1c..._ot tha Executive Engineer, Rural Engineering, 

' oivi eio.n; Bareilly. ! 
\ .. • Applicant • 

• 
Couneel . tor the applic~~t;- Sri R.P • . Singht Adv. 

\I era\' a 

1. Union or India, ~brough the Sacratary 

Government of India, Ministry or financ•, 
New Delni. , 

2. Co•ptrollar l Auditur General of India, 
10• Bahadur Snah. Zarar Marg, New. Dalui. 

:i. Aceuuntant General 11 (A & E) U.P. 

Allanabad. 

4. Executive [nginear, Rura.l Enginearin~, 

Di viei on-• Bareill~. 
• • • Reapondenta. 

counsel for theraepondentsa- Sri Amit Sthalek·ar-, Adv. 
(ror~reapondent No.1 to 3) 
Sri K.P. Si•gh, Adv. 
(for Respondent No.4) 

D.A.t>S0/~9 

R.K. Pandit .egad about .49 years 
sonar late Sri Ram Oao Pandit, r/o ~onaddipur 
(near ~urdwara ) Gorakhpur at preeant posted aa 
D~visicnal Accounts Officar I, In the office of 
Executive Engineer, Provincial Oiviaion, P.w.o. 
Goraknpur. 

• • Applicant. 
Counee~ for the applicants- Sri R.P. Singh, Adv. 

\lersua 

1. Union of India through the Secretary, , Minietry of 
finence, New. Deln~. 

2. Comptroller . & Auditor General ot . India, 
10• Banadur Snah Zafar Marg, New O•ln~. 

3. Deputy Acc~ntant General 11, U.P. (A & E) 
Allahabad. 

4. Executive Engineer• Provincial . Divieion, 
P.u.o. aGorakhpuf • 

~ Counoel 

· ••. • Reapondanta. 

tor the Raapondantas- Sri Amit Sthalekart· Adv. 
(for Respondent No. to 3) 

Sri K.P.Singh, Adv. 
(for Respondent No.4) 

• .. • 

• 
' ' • 
·1 
' . ' 
' .I 

. 
' 

• • 

c 
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O,A, 691/99 
• 

S.Pl. AU Sabir.,. aon or. late 5ri Haidar Abbaa, 
I . 

raaldent · or 178/24 Raid Gata Hatal Lane, . Golaganj, 
Lucknl>W, at preaant working aa Diulaional Accaunta 
ortlcer G~ade-1, Bu~lding Oiviaion~l P.Y.O. 

J 
Pl•h•t•a Gandhi Plarg, . Luckna~. . •· ~ 

• 
• r .Applicant, 

couneel ror tha . App1J.cant1Sri R.P, Singo, AdV. 

Vel'a\I• 

1. Union or India, through the Sec~atary, 
Pliniatry of rin., ca, Govt. at India, New Oalhi. 

2. Co•ptrollar & Auditor General of India, 
10- Bahadur Snah Zafar flarg, New Oalh1. 

3. Accountant General-II (A & E) 
Utter Pradeeh, Allahabad. 

4. Executive Engineer, Bui l ding Oiviaion, 

P.u.o. Pl~hat•a Gandhi Plarg, Lucknow. 

i 
i 
• . 

' I 
' I 

' ••• Raapondenta. 1 

Couneel ror the 
r 

R•aPOndenta1-Sri Allit Sthalekar, Adv. • 
(ror Rea..,onden-. No •. 1 to 3) I 

O,A,692/)!9 

Sri KeP• Singn, Adv. 
(ror . reapondent No.4) 

Dnar .. Pal Singh, aon or Sri Sher Sing~, 
R/O 123 Chutkuwala, Oiatt. Dahradun, 
at preaant working aa Diviaional. Accaunta Dtti~•r, , 

Gr•d••l, 11\inor . lrrigation Dlv~aion, Pauri Garhwal, 
.... Ap.,licant, 

Counael for the A~plicenti- Sri R.P. Singh, Ady. 

Versus 

1.Union or India, through the Secratary,f'liniatry pr 
rinance, Govt.or India, New D•lni, 

2, Co•ptroller & Auditor General ot lndi~, 

10- Bahadur Snah Zarar ~arg; Neu Oelni, 

3. Accountant General II (A &E) 
U.P. Allahabad. 

4, The Executive Engineer, "in~ Irrigation Diviai~n, 
Pauri Garhwal, 

• 

.\_ Counael for the · R .. pondenb&-

~ •• Reapondanta, 
Sri Allit Sthalekar, Adv. 
(~or Raap. 1 to 3) 

I 

Sri K.P. Singh, Adv. 
lf or reap. No.4) 

' 
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O.A, b93/99 

• 

-9-

Lok . Nath Snukla aged about 48 yaara 
aon or late Sri S,N, Snukla, r/o C-105 Ra1l Nagar, Jail 
Road, Lucknow, Presently ~oated as Diviaional Account• 
orricar Gr,I in ~he . office of the Executive Eng. ' 

, Construction Division, P.w.o. Lucknow. 
, .... Applican~ • 

• Counsel ro~ the aµplicant s Sri R.P, Singh, Adv • 
• 

Uaraua 

1. Union or India, through the Secretary, 

Ministry or finance, New Dal.hi. 

2. Comptroller & Audi~ur General or India, 
1U- Bahadur Shah Zarar Road, New Oelni • 

3. Deputy Accountant General II, (A & E) 
U.P. Allahabad. 

4. Tna· Executive Engineer, Construction Division, 
P.w.D. Lucknow. 

• • • Oeapondanta. 
Counsel for the respondents:- Sri Amit Sthalekar, Adv. 

(for Raap. No,1 to 3) 
Sri K.P. Siogh,Adv. 
(for Raap. No. 4) 

O.A.694/99 

P.K. Pathak aged about 44 years at present posted 
Divisional Accounts Officer Grade I, in the 
Office or the Executive Engineer, Conatruc~ion 

Division No,4. SUltanpur. 
• •• Applicant. 

Versus 

1. Union of India through the Seuretary Govt.of India 

Ministry of financ• New Delhi. 

2. Comptru ller & Audi tor General of India, 

10-Bahadur Shah zarar Marg, Ne1.1 Oelni. 

3, Accountant General II, U.P, (A ' E ) 

Allahabad. • 
4. Executive Engineer, Construction Oivi sion No.4, 

Sultanpur. 
•. • • Re spondente. 

~Couneol for tho Reeponaentas-Sri AJtit Sthalekar, Adv. 
( for Raap 1 to 3) 

Sri K. P. Singh Adv• 
(for Reep. No.4) 

• •• 

·~ 

,I 

I 



• 

• 

• 

) 

I 

I -10-

O,A, 695/29 

Arun Ku•ar Sl'ivaatava. aon of Sl'~Saraawati . Pr•••d 
Srivaatava r/o SIK/2 Sarvodaya Nagar, Allahpu1, 
preaent.ly poated 
ratehpur. 

~ 

• 
.. 

at Rural Engineering Service• Divia~on 

, • • Applic~nt • 

Vel\eUa 
1. Union ot India throug~ Comptroller and Auditor 

General ot India, 10· Banadur Sh•h Zatar r.atg, 
N•w Delhi. 

2. Accountant General (A & E) U.P. Allanabad, 

3. DAG ~erks, Ottica or Accountant G•n•ral (A & E) II 
U.P. Allahabad, 

4. Executive Engineer Rural Engineering Servicea, 
Oiviaion FatehpUf e 

• • Raapondanta. 

Counsel tor the Reapondanta- Sri Allit Sthaiekar, Adv. 
(ror Raap. 1 to 3 ) 

sri K,P, Singh Adv. 
(for Rea. No.4) . 

O.A, 7U1/99 

Uttam Singh aged about 48 years aonof Sri Umda Singh 
r/o 548 Nai Basti Snikohabad. Firozabad posted aa 
Divisional Accounta Officer Grade I, . Office or the 
Executive Engineer, l'linor Irrigation Division, Firozabad. 

• • Applicant. 
Counsel tor the applicants-Sri R.P. Singh• Adv. 

Ve rays 

1. Union of India through the Secretary, Ministry of 
rinance, New Delhi. 

2. Comptroller & Auditor General of India, 
10- Bahadur Shah Zafar fWlarg, New Oel11i, 

3. Oeputy Accountant General I I ·( A ' E) 

U.P. Allahabad. 

4, Executive Engineer, Minor Irrigation Oiviaion, 
rirozabad. 

• • • Respondents, 
Counsel far the raepondantaa-Sri Amit Sthalekar, Adv. 

(for Rea. 1 to 3) 
Sri K.P. Singhf Adv. 
(ru r . Rea. Noe4J 

• 

I 



./ 
/ 

• • 

, 

,' 

I 

I . 
O,A,. 709/pg 

Vindhya Vaaini 
Village Ra van a 

• 

• 

I 
I 
I 
I 
1 
• 
I 

Yadav a/o Sri Ra• Kewal Yadav, 
Poat Sidhau~, Oiatt. GorakhpuJ'• 

• • Patit.iouer, 
Couneel ror tha Petitioner&- Sri B.N. Singh, Adv, 

• • 

' 

1, Union or India through_COlll~troller ' Auditor General 
or India, New Oalul, 

2e Cu•ptrollar and AUdito~ General or lndiay 
10- Bahadur Shah Zafar M~rg, Neu Delhi. 

3. The Accountant General ( A & E) II, 
U,P, Allahabad 

4. Tna Deputy Avcountant General ( Worka) 
the Office or tha Accountant General 'A & E)-ll, 
U.P,Civ.l Linea, Allahabad. 

• , Raapondanta, 
Counsel for the Reapondantal• SriAmti Sthalekar,Adv. 

(Bor Rea~. No,1 to. 3) 
Sri K,P, Singh, Adv, 

o.~. 121/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 
Bhan Singh resident of Bakar Ko, Post Office Ahraula 
(Chhinanuna) Azamgarh, poeted aa D1vie6onal Accounts 
Officer Grade-I, Office of Executive Engineer, 
Laghu Sinchai Khand, Ba~raich 

, , • Applicen t, 

Counsel tor the Applicant:- Sri R,P, Singn, Ad~, 

Ver au a 

1, Union of India through the Secretary Ministry of 
finance, Ne1.1 De.Lui, 

2. comptroJ.ler ' Auditor General of India, 
10- Banadur Shah Zafar Marg, New Oelni, 

3, Oa~uty Accountant General 11 ( A & E) 
U,P. Allahabad 

4. Exedutive Engineer, Laghu Sinchai Khand, 

Bahraiah. 
, •• Reapondente. 

Counsel torthe Reeponden~sl Sri Aalit Stnalekar, Adv. 

• 

(for Reap, 1 ~o 3 ), 
Sri K,P. Singh, Adv. 
(for Raap. No.4). 

\. 

( 

• 

' 
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O,A, 7281?9 

I 

I 
I 
l 

• 

Babu Ra• ag•d about 49 Y•ara eon of sri . Vijay Singh 

reaident or 38/39-l • . Gapalpura, . Agra at prea9"t 
posted aa Sr. Diviaional Accounta . Drficar in the 
arrice or Executive Eng~neer, . Pravincial Oiviaion, 

· P.1.1.0. Agra. 
, , . • AppUcan-~. 

• 

Counsel ror ~he Applicant srl R,P, Singh, Adv, 

Vere~• 

1, Union of India through the Secretary, Plinistry of 
Finance, New D•lhj.. 

4. Executive Engineer, Provincial Diviaion, ~.~.o. 
Agra. 

• • • RaaPondan~e. 

Cuunael for t.he Raapandantal• Sri Amit Sthalakar, Adv. 
(ror Raap. No,1 to. 3) 

O,A, 729/99 

Sri K,P, Singh, Adv, 
(ror Ras. No. 4J, 

~.~. SharMa aged about 49 yaare aon of Sri Banaraai D•s 
Resident or Ouarm Niwas, Karbala Road, Hai Baati, 

Bijnore, present posted as Sr, Divisional Accounts 
Dfficer, in the otrica or the Executive Engineer, 
Construction Division, p,y,o, Oha•pur, Bijnora 

, , ,Applicant, 
Counsel for the applicant : 5ri R,P, Singh, Adv, 

Versus 
1, Union of India through Secretary, ~iniatry or 

r.r.n8lce, New Delhi, 

2 • . Comptrollar & Auditor General or Incl.a, 
10• Bahadur Shan . zarar ~arg• New Delhi, 

3. De~uty Accountant Gen•ral -11 (A & E) 
U.P, Allahabad, 

4. The Executive Engineer, Canatructian Diviaion, 
P.u.o, Oha~pur . Bijnor,. 

• • • Raspandant•• 
Counsel for the Reapondentat• Sri Amit Sthalekar, . Actv. 

(ror Raap. No.1 to 3 ) 

' 

Sri K.P. Singh• Adv. 
(ror res, No.4) 

' 

-- -
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O,A, 730/99 

Sri Narain Rai aged about 48 years aon or Lat• Sri "•ngle 
Pd. Rai, resident of puatad aa Divisional Accounts 
Officer Grade II, in th& Office of the Executive 
Engineer, l'linor Irrigation Division, Ballia 

• 

. ' , , ,Applicant. 

Counsel ror the Applicant: Sri R,p, Singh, Adv. 

Versus 

1. Union or India through the Secretary Miniatry of 
Finance, , New Delhi. 

2.comptrollar l Auditor General of India, 
10• Bahadur Shah Zafar Marg, New Delhi. 

3e Oa~uty Accountant General - 11 ( A & E) 
U.P. Allahabad, 

4. The Execut.iva Engineer, Minor Irrigation Division, 
Ballle, 

• • Respondents. 
Counael for the Reapondentai- Sri Amit Sthalekar, 

O,A, 731/99 

Sri K,P. Singh, Adv. 
(for Rea, Ro, 4) 

Menan Ram Temta aged about 46 years sun or Sri Kishan Ram 
Tamta, R/O Villaye lov, P,O. Lov Diett, Bageahwar, pasted { 
in the Office or Executive Engineer, Temporary Divi son, '~· 

P.W.O, Nainital as Oiviaional Accounta Orri~ar Grade-I. 
.. • • Applicant, 

Counsel tor the Aµplicant:- Sri R.~. Singh, Adv, 

Versus 

1. Union of India, through the Secretary Ministry of 
finance New Delhi. 

2. Comptroller & Auditor General of 1ndia, 
10- Bahadur Shah Zafar Marg, New Oelni. 

3. Oa~uty Accountant General-II ( A & E) 
U.P. Allahabad. 

4. The Executive Enginea~, 
Temporary Division, P.~.o. Bhawali, Nainital, 

• • • Respondents. 
Counsel forthe ReepondentaS• Sri All.&.t Sthalekar, Adv. 

' '· 

Sri K,P, Singh; Adv. 

' 

• ... 
# 
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O,A, 732/99 

I 

I 
I 

( 

Daya Ram Singh aged about 53 yeara aon or Sri Hardao Singt 
Sri O,P, Singh, Lana No, 11, resident or Care 

Najibabad, Adarah 
or the Executive 
P.w,o. Na~ibabad, 

Nagar, Binjore, posted in th• office 
End-a•r• Construction Oiviaion, 
Bidnora as Diviaianal Accounts Officer 
• Grade-II, ~ -

Counsel ror the Applicant.J- 1Sri 

Var au a 

,. • ,Applicante, 

R,P, Singh • . Adv, 

1 e Union or India through the . Sacre"ary, IUniatry or ~Jt• 

finance, . New Delhi. 
2.. Comptroller & Auditor General of India, 

10- B~1adur Shah Zafar Marg, New Oalhi, 

3, Deputy Accountant General; 11 ( A & E) 
U,P, AllahabaP, 

4, Executive Engineer, Construction, Construction 
Division, P•U,D, Bijnore, 

, , , Aaapondenta, 
Counsel for the Respond•ntaa-Sri Amit Sthalakar,Adv, 

Sri K.P, Singh, Adv. 

O,A, 733/99 

, 

Ram Baudh eon or 5ri M,O, Baudh, aged about 41 years { 
resident of Bb-E/3, Oabauli 11, Ratanlal Nagar, 
Kanpur at praeant posted ae Divisional Accounts Off1cer-II 
in the office of the Executive Engineer, Construction, 
Division, Kannauj , 

.. , • Applicant, 
Sri R,P,Singh, Adv. Counsel for the aP~licant, 

Versus 

1, Union of India through the Secretary, Ministry of 
finance, New Oelh,l, 

2, Comptroller & Auditor General of India, 
10- Bahadur 5nah Zarar. Marg, . Naw Delhi. 

: 

3. Deputy Accountant General. II (A & EJ 

U,P. Allauabad, 

4, Executive Engineer, 
ConatructionDiviaion , Kannauj, 

, , • . A•e~ondants, 
Counsel tor the reepondentas• Sri A•it Sthelekar, Adv. 

Sri K,P. Slngh, Adv • 
• 

' -
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0 ,.A, 734{99 

Sri Prabhu Dayal Meena, Divisional Accountant 
eon or Sri Ratan Lal, Poat•d undar Ad•lnlatr•tlv• 
Control and management or the Accountant General U.P. 
In tha ottlc• of the Executive Engineer, Lower "ot 

, Branch One Ganga Can.1; . Near Collactorate, Agra Road, 

• 

Plathura-• (u.p.) ' . 
Permanent Hoaa addreeeJ Village Muna . Pura• Post- Kot, 
Diatt. Oauaa (Rajaathan). 

• • • Applicant. 
Couneel tor tha applicanti- Sri Rakaeh Van.a, Adv. 

Var au a 

1. The . Co•ptrollar & Auditor General or India, New 
Delhi. 

2, The Accountant Genara1~11, (A & E), Utter Prada~, 

All~habad. UtP• 

3. The Executive Engineer, Lower Mot Branch On. Ganga 

Canal; Near Collactorata, Agra . Road, Mathura 

Counsel tor the Respondentsl-

O,A, 771/99 

•. • • Raapondant.e. 
Sr1 Amit SthalekaJ', 
Sri K.P. Singh, Adv, 

Rakesh Kumar Saxena aged about 46 years son of Sri H•S.L, 
Saxena, Resident of B-115 Opposite Mandir, New Agra, Agra, 
preeently working as Divisional Accounts Officer Gr,l 
in the ottice of the Executive Engineer, Construction, 
P.w.o. Agra. 

• • • Applicant, 
Counsel for .the applicant I Sl'i R.P, Singh, Adv, 

Versus 

1. Union of India through the Secretary, Ministry of 
finance Neu Delhi. 

2. Comptroller & Auditor General or India, 
10-. aehadur Shah Zafar larg, New OelhJ. 

3. Deputy Accountant General, 11 ( A & EJ 
• • 

U,P. Allahabad. 

4, Executive Engineering Conatructio OivieiPn, 
P.u.o. Agra, 

Counsel tor the raspondantas-
, •• Raapondenta, 

Sri A.it Sthalekar• Adv. 
Sri l.P. Singh, Adv. 

• .. • • 
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O,A 8 §21/99 

Shiv Prakaah aon of Sri Pyare "ohan, 
r/o 68/179 Aw•• Vikaa Colony, Badhpur 
.r.arrukhabad, presently poeted •• Divl•~onal 
Accounta OtficeA Grade l, Provincial Div1aion, 
P.a.1.0. Ka11nauj, 

• ~ • Applicant¥ -
Counaelror the Applicanta•Sri s.Srivaatava, Adv. 

Ver au a 

• 

-

I 

1. Union or India through Cemptroller and Auditor General 
of India, 10- Bauadur Shan Zafar Plarg, New Delhi. 

2. Oariyao Singh Nahra, Accountant General ( A • E) 
II U.P. Allahabad, 

3, Oe~uty Accountan~ General (WDrka) Office or 
Accountant General ( A l E) II U,P, Allahabad, 

•• Executive Engineer Provincial Division Kannauj, 
Dlstt. Kannauj. 

s. Hiranmai Chattarji Divisional AccOJnta Officer, 
Gr-I Irrigat~on Division ratahpur, 

,Q,. Respondents. 
Counsel tor the Raapondents:- Sri Amit Sthalekar, Adv. 

51'1 K.P. Singh, Adv. 

Order (In open cuurt) 

(By Hon 1 ble Mr. s. Davel ~amber 'A) 

In this bunch of O.Aa., the applicants have 

filed applica~ion against the tranafer orders ieauad 

~Dating them in various grades aa Senior Divisional 

Accounts Officer or Divisional Accountants in 

three grades to div1eione in the State. The applicants 

have prayed ror cancellation or transfer orders on 

various 9round9, 

2. Sri R.P. Singh, Sri Siddharth Srivastava 

Sri Rak•ah Var•a Sri K.s. Rathore and Sri A.V. 

Srivastava appeared tor the a~~licanta and Sri Aa~t 

Stnalekar for reapondenta No. 1 to 3 and Sri K.P. 

\\\ Singh for 

~have bt:! an 

• 

res~ondant No.4 appeerd. Their arguments 

heard. l• hod called tor certain record 

( 

• 

• 
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rrom the uffic• of Accountant General. That has aleo 

' been taken into consideration • 

While the O.As. were under consideration 

a Notification of Election Commission date~ 12.7.99 

was !seuad in which the Election Commission had 
' 

' directed that the~e would be a total ban on the -
trans 1er of all officers/officials connected w•th 

the oonduct of Elections. It haa also bean mention•d 

in this Notif icetion that the trensf er orders iaeued 

in respect or the above category of officers prior to 

the date of announcement but not implemented till 

data should not be given effect without obtaining 

specific permission from Election Commission of 

India in this regard. The net effect of this Notif ice-
~ 

ti on is that the transf ars have been put on hold 

till the Election process is completed because the 

or ficers concerned are officials concerned who are 

involved in the Election process ea Presiding Officers 

and Polling Officers etc. 

4. Tne learned counsels for the res~ondents have 

not shown any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the poets which ware 

held pr•viously by them. 

s. We, theref ora, direct that the orders 

of transf er or the applicants may not be implemented 

till election proce•s is over. In the meanwhile 

the respondents shall consider representations of 

~he applicants if made within two weeks from the 

-_ .. . _..,. . ·~ . 

• 

' .. 

• 
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I 



• 

I 

• 
• • 

I •• • - - . - .L --
I 

-1e-

data or this order and aha~l pass a raaeonau order 

on tha repreaantationa with rag•rd to thair tranarara 

within a · period or four weeks from the aata of 

receipt or· repreaentationa. If the applicants . 
• 

do not rapraaant, they ahall be deemed to have 

·accepted their order ror trana1ar and may be dealt 

with accordingly. Yith these directions the bunch 

or O.Aa. stands disposed of. There shall be no 

order aa to coats. 

6. The original record or transfer which 

had been produced by the learned counsel for the 

respondents haa been returned to learned counsel 

ror the respondents at the time this caaa was 

• 
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